
 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH AT PUNE 

INTERLOCUTORY APPLICATION NO. 86/2021 

IN 

ORIGINAL APPLICATION NO. 63 /2019 

 

IN THE MATTER OF: 

MR. AJAY JAYVANTRAO BHOSALE ... APPLICANT 

VERSUS 

UNION OF INDIA THROUGH  

SECRETARY-MoEF & CC & OTHERS ... RESPONDENTS 

 

 

FILE-A  

[VOLUME-______] 

 

 

REPLY AFFIDAVIT OF ORIGINAL APPLICANT TO 

INTERLOCUTORY APPLICATION NO. 86/2021 

 

 
(FOR PAPERBOOK INDEX KINDLY SEE INSIDE) 

[REPLY AFFIDAVIT- 920 To 1021] 

 

 
NITIN LONKAR 

ADVOCATE FOR APPLICANT 

Cell No. 9560466009 

Email: nitinlonkar@gmail.com 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH AT PUNE 

INTERLOCUTORY APPLICATION NO. 86/2021 

IN 

ORIGINAL APPLICATION NO. 63 /2019 

IN THE MATTER OF: 

MR. AJAY JAYVANTRAO BHOSALE ... APPLICANT 

VERSUS 

UNION OF INDIA THROUGH  

SECRETARY-MoEF & CC & OTHERS ... RESPONDENTS 

 

FILE-A 

VOLUME-_____ 

SR. DESCRIPTION PAGE NO. 

1.  

Copy of the Reply Affidavit dated 

23.10.2021 on behalf of Original 

Applicant to the Interlocutory 

Application No. 86/2021 

920 - 1021 

2.  

 

 
 

3.  

 

 
 

4.  
 

 
 

 

Date: 26.10.2021 

     

APPLICANT 














































































































































































































